
'0 Shri Ashwani Kumar 
ate, 2U Sub Division, 
Division, CPWD CGO Complex, 
ewDelhi 

.Petitioner 

Advocate Shri SMRattanpaul 

Shri B.Majumdar, 
Director General of Works, 
C.P.W.D. Nirman Bhawan, 
New Delhi. 

Respondents 

(By Advocate D.S.Mahendru) 

0 RD ER (ORAL) 

TTzhleMr.V.K.Majotra, Vice Chairman (A) 

Learned counsel heard. 

2. 	Reply affidavit has been filed on behalf of respondents in the Court today, copy 

sereof has been supplied to the learned counsel of the applicant. Learned counsel of the 
Mi, 

respondents stated that respondents seek two months tune to implement the directions of 

this Court. Allowed In this view oft e n aite. P is d oppd Nolics is disdiai ged 

( MrsMeera Chhibber ) 	 ( VZtijotia 

Member () 	
Vice Chairman (A) 
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